PRS LEGISLATIVE RESEARCH

Standing Committee Report Summary

The Post Graduate Institute of Medical Education and
Research, Chandigarh Bill, 2008

= The Standing Committee on Health and Family Welfare = The PGIMER does not run undergraduate courses
submitted its 33rd Report on ‘The Post Graduate Institute because it was envisaged to be a postgraduate institute.
of Medical Education and Research, Chandigarh Bill, The Committee recommends that institute should take
2008’ on December 18, 2008. The Chairperson was Shri necessary steps to start MBBS course at the earliest so
Amar Singh. that the available resources are optimally utilised.

= The Committee welcomes the proposed Bill but makes
certain recommendations.

DISCLAIMER: This document is being furnished to you for your information. You may choose to reproduce or redistribute this report for non-commercial
purposes in part or in full to any other person with due acknowledgement of PRS Legislative Research (“PRS”). The opinions expressed herein are entirely those
of the author(s). PRS makes every effort to use reliable and comprehensive information, but PRS does not represent that the contents of the report are accurate or
complete. PRS is an independent, not-for-profit group. This document has been prepared without regard to the objectives or opinions of those who may receive it.

i

AT o

PRS LEGISLATIVE RESEARCH

Y SESEARCH

Kaushiki Sanyal January 21, 2009
kaushiki@prsindia.org

PRS Legislative Research = Centre for Policy Research » Dharma Marg » Chanakyapuri = New Delhi — 110021
Tel: (011) 2611 5273-76, Fax: 2687 2746
www.prsindia.org




